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INLAND TRANSIT (EAR- 56)

Attached to and forming part of the Policy No. _______________________

This Section will indemnify the Insured, up to the Sum Insured specified in the 

Schedule, in respect of insured Loss, while Insured Property is being transported 

on any vehicle (including loading and unloading) to the Project Site  or to 

temporary offsite facilities, provided that: 

(a) said Insured Property is owned, or is in the custody, care or control of the 

 Insured; and 

(b) the transits insurance hereunder shall only indemnify the Insured to the 

 extent that the Loss is not recoverable under any other insurance; and 

(c) such transits take place within the Territorial Limits. 

Such cover does not apply during marine or air transit but shall include transits 

by roll-on roll-off ferry when a bill of lading is not issued. Limit of liability and 

deductible as specified in the Schedule.
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